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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM Present:

T.C.P. No. 28 I IMAH) I 2or4

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER O)

ATTENDENCE-CUM.ORDER SHEE-T OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAI ON 11.12.2017

NAME OF THE PATTIES M/s. Tushar Clothing Pvt. Ltd. & Anr
v/s.

Mr. Ramesh D. Shah & Ors.

SECTION OF THE COMPANTES ACT: 397-398 of the ComPanies Act, 1956 &
241-242 ol the ComPanies Act, 2013

S. No. NAME DESIGNATION SI NATURE

Lti{u{.ia" 'lb LftuA 'la-'' K

P&I'nil'sfp,

ORDER

IqP No. 28/397-398/NCLT

The Counsel for the Petitioner is Present

At request of the Petitioner's Counsel, list this matter on 06.02.2018

tsd/-
V. NALLASENAPATHY
Member ftechnical)

sd/-
B.S.V. PRAKASH KUMAR
Member 0udicial)


